THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST JULY, 2021

Disposal of cases Pendency of Cases

Ovening Balance Institution during the Disposal during the Closing Balance at the whichl:u'e more than 5 which are more than 5

Name of P g Month Month end of the month years old years old at the end of
the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 83189 303925 | 387114 2160 14087 16247 1095 7988 9083 84256 | 310022 | 394278 42 160 202 11143 43904 55047

NAGALAND 1596 2622 4218 128 150 278 45 133 178 1679 2639 4318 01 - 01 448 662 1110

MIZORAM 2415 3782 6197 128 348 476 84 262 346 2459 3868 6327 - 01 01 229 165 394

Asgxgggﬁm 2338 11415 13753 152 589 741 83 497 580 2492 11422 13914 - 26 26 526 3776 4302




